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CENITIAL ADMINISTRATIVE' TEHBDNAL

Princdpel Bench/ New Delhi

OA No. 2457/1994

New Delhi this the 28th day of Eec;epter 3994.

Hon'ble Mr - BoP.Acdge/ Meml.ter (A)

Pravir Chakrcvorty

r/o No. 156/ Sector 19

E'aridabad (Hcir^i^arici)

(None)

Versus

...Applicant.

1. Union of Jnoit

Through the SeczetciriV'
Dept. of Personnel & Treining
Min. of Personriel/ Pisblic Grievances & Pensione

North Block

New Delhi.

2. Dept. of Tourism

Parrvahari Bhavan

New Delhi

3i.Chairman/ Union
Public Service Commission

Dholpur fiouse
Shahjatiar: Road
New Delhi.

(None)

•Respondents.

JUDGEMENT (Orai)

Hon'ble Mr.S.R.Adige/ Merrb(;'r(A)

None cppears in GA for the applicant even on second

call. If is noted from the order sheet dated 13.12.1994 that

the case was ordeired to be listed today (28.12.1994) in the

presencfc cf the applicsnt,'s counsel. Hcwever/ neither the

applicant ncir his countel has apfm.-ared today- Fence tliis

sppdical ion is disrciysed in defaul t. 'a ""n n)*/?-*,' aa---7

(S.R.Adig^)
Memkier (A)

aa


